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1M THE CENTRAL ADMINISTEATIVE TRIBNIAL: JAIFUR BEIICH: JAIFUR.

C.P.No.115/95 Date of order: 25.4.1997

Dilip &/= Ehri Bahadur, aged akcont 29 yeareg, F/o Pailway Blaock
No.17(1) Unit Bharatpur W/Fly., at rresent employed on the post
of Valveman under I.0.W. BEharatpur, Western Pa11way Fota.

¢ Petitioner

Versus
1. M. Ravindra, Seneral Manager, Western Failway,
Churchgate, Bombay.
2. Dhenesh ~Chand Gupta, 8r. Divizicnal Engineer (E),
Kota, ‘W,/R].Y.
3. Dinesh Gupta, Assistant Engineer, Weatern Railway,

Bharatpur.
¢ Respondents

Mr. Zhiv Fumar, counsel for the petiticner.
> sel for respondents

CORAM:

HOMN'BLE ZHRI O.F.3HAFMA, MEMEEF (ADMIUISTRATIVEY)
HON'BLE SHRI FATAIl PFATASH, MEMEEF (JUDICIAL)

PER HOH'BLE ZHPI G.P.SHARMA, MEMEEF (ADMINISTRATIVE)

Thz learned counzel for the respondenté has brought to

our notice an order Jdated 15.6.1997 razsed subzequent to the
filiny of rveply by the vespondants whershy azcording to them,
nec2zzary hkenefits in terms of the Tribunal's order dated
15.2.1925% have hbeen granted.to the petitioner. A copy of this
crder has been taken con vecord and a c;py'tle DR ﬁas 3l20 been

furnished £: the learned counzel for the petiticner. In view of

thi position explained in the order Jdated 12.6.1935, the

1]

Contempt  Petition  has  Lecome  infructuous. The C.P. is

ac2ordingyly dismissed az having become infructucus. liotices

iszued are discharged.
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(PATAN PRALA "Tl) (O.FP.3HARMA )
MEMBER (J) MEMBER (A)
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